
From

To,

E A
(HIGH COURT OF ASSAM, NAGALAND,

Smti. Jayashree Bora,
Jt. Regiskar (Vigilance),
Gauhati High Court,
Guwahati.

Shri C. Chaturvedy,
District & Sessions Judge,
Chirang, Kajalgaon.

T T
MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vu_76l2ozrl 16l( | lt

With reference to the above, I am directed to inform you that you have beengranted half day casuat reave 
-on 

og.r1.2o24 (Tuesday) after 1 pM, 
"tong 

,,riti rt"tionleave permission, with the officiar vehicre, 
"i 

o*r, 
"o+ 

from 1 pM of og.11,2o24 tithe morning of og'u.2024. The Addr. oistrict and sessions Judge, chirang, Kajargaon andin his absence the next senior most Judiciar officer avairabre at the station wourd remain incharge of your Court and Office in your absence.

Yours faithfully,

s4l-

Sub: Casual leave,

Ref:- Your letter No.D]CH.I-5/202 412242 dtd. OB.7I.ZO24

Sir,

Dated, Guwahar, ,n" lt ilr"ro er,2024.

JT. REGISTRAR ruIGILANCE)

lt - il-24

JT. REGISTRAR (VIGILANCE)

mo o.HC.VII- 6t 2rt /o9t d8t

Copy to:- Ae Project Manager, Gauhati High Court

w


